
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL 
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O.A. No. 881/ 2022 
 
IN THE MATTER OF: 
 
Rajinder Krishan Sharma IFS (Retd.) & Anr.   …Applicants 
 

Versus 
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Filed By: 
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Adv. Noopur Singhal 
Counsel for Respondent no.5 
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